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CENTRAL ADMINISTRATIVE' TRIBUNAL 
KOLKATA BENCH 

(CIRCUIT AT PORT BLAIR) 

No. O.A. 35110051512017 	 Date of order: 13.02.20 U. 

Present: Hon'ble Mr. V. Ajay Kumar, Judicial Member. 	V  
Hon'ble Dr. Nandita Chatterjee, Administrative Member 
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Mr. R. Kumar, Counsel 

Mr. M. La!!, Counsel 

ORDER(Oral) 

Per Mr. V. Aay Kumar, Judicial Member: 
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(Nandita Chatterjee) 
Administrative Member 

(V. AjayKumar) 
Judicial Member 
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